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EMPLOYEES' STATE INSURANCE CORPORATION
NOTIFICATION
New Delhi, the 19th November, 2025

No. N-17011/1/Sikkim/2025-P&D.—In pursuance of powers conferred by Section 46(2) of the Employees’
State Insurance Act, 1948 (34 of 1948), read with Regulation 95-A of the Employees’ State Insurance (General)
Regulations, 1950, the Director General has fixed the 1% November, 2025 as the date from, which the medical benefit
as laid down in the said Regulation 95-A shall be extended to the families of insured persons in all the areas of Soreng,
Gyalshing and Mangan districts of Sikkim.

DEEPAK JOSHI, Insurance Commissioner(P&D)
[ADVT.-Il1/4/Exty./538/2025-26]
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